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OFFICE ORDER

Ms. Sumit Choudhary, Assistant Controller of Patents and Designs is hereby appointed

as Central Public Information Officer (CPIO) in Office of CGPDTM under section 5 of the
Right to Information Act, 2005 with immediate effect until further order.

2.

She will handle the work of Central Public Information Officer (CPIO) in Office of

CGPDTM, Mumbai in full time. The officer will report to the Director, O/o CGPDTM,
Mumbai.

3.

To:

This issues with approval of the Controller General of Patents, Designs & Trade Marks.
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(Hemant Sadashiv Borale)
Director

i. Ms. Sumit Choudhary, Assistant Controller of Patents and Designs, Patent Office, Mumbai.

Copy to:

i. Head of Office, Patent Office, Mumbai

ii. IT Section — for uploading on the official website.
ii. Office Order File.

iii. Guard File.

iv. Hindi Version follows.



